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On the insPection provided on 21 11 2017, the Petitioner side having said that

the Respondents did not provide insPection of the documents to meet their

rcquirements as per the corresPondence taken Place between the Petitioner and the

Respondents, for the ResPondents side sought adioumment on the ground of

personal difficulty, list this matter on 1212 2017 with PeremPtory direction to

answer this Bench as to whethq insPection has been provided as directed by this

Bench or not on the next date of hearing.

Direction has been given to the ResPondents to file rePly rsithin one $'e€k

hereof, rejoinder if any within two \!eeks thereof.

List this matter for rePorting bY the ResPondents on the next date of hearrrg
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B.S.V. PRAKASH KUMAR
\,lember (Judicial)

CORAM:

Kanhiyala Tahilram Kewalramani & Anr.

Urban Santuaries Developers Pvt. Lrd.

SECTION OF THE COMPANIES ACT: 397 1398 of the Companies Act 1956
and 213, 241/242 ofthe Companies Act, 20 13.
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